Declaration or Assets and Liabilities -

9(% I @Jﬁ/\&’)ﬁ//ﬁﬂ.«”é’ /gm/clkaughter/wife of éTtény/fﬂ/4/€4Y/7 NL /) (A Y
aged...... 45 ................. . Years, Selollgixlg to ﬂf/fﬂ'ﬁ .&é/ﬁéﬁ?ﬁ% Azﬁrmﬁér FATNA

% service and presently working as 0{f/€é/]TT€NJ'4N.T given
\ : .

herein below the details of the assets (immovable, movable, bank balance, ete.) or myself, my spouse
and dcpendﬁnts* 5

A Details of movable assets '

/ (Assets Eﬁjoint name indicating the extent of joint ownership will also have to be given)
i Sl | Description Self Spouse name (s) | Dependant-1 Dependant-2 | Dependant-3
No.
(i) |Cash gafm / Bl f’)efr/_))élﬂ ,ﬁff(’/‘ﬂ KUy
() |Deposits _ in T R & TR
_5’_4_?.?_.1-—4- Banks, Financial 36,”0/ s m 151"50 4'5. _[6,665/7 o
=2 )26 Institutions And| __ £ mH3. 1249 m e84 A//‘[_ N;L
: Non-Banking R [ 2L S ‘5M '/14/’ n 389, B g
: Financial S87, ,Ef'ﬁ&ﬁ lr‘ﬁ#tp 2 ﬁ'f "’M ,#ﬂ"- AL
Companies , ﬂf,n{,j Mﬂf‘_v"” /e VidAM ptory
(iii) | Bonds, - i B””'
Debentures and {a bed ( ! '
shares in / V’/L F}) N M’ / \J / 'L N / L
Companies ;
(iv) [Other financial ; %
institions, Nss,| £/ c. L€ A

Postal 25080~ asm0/— | NI NIL

Savings,

- zi_P.oIic\ife:e;c }’El)ljj Yew
% (d:t;ills of eml;kf: x] U 1’ / TéK - s
ctc) SCOOTY NIL N/L NIL | NIL
| gRIIM $458 |
(vi) |Jewellery (give

“-40%5025*7

such as values of]

details of weight ;

and value) N/L . /L VL NI.[,
(vii)|Other assets, : . . e ! o
NIL W e A

claims / interests N

Note: Value of Bonds / Shares / Debentures as per the latest market value in Stock . Exchange in
respect of listed companies and as per books in the case of non listed companies should be given.*

Dependant here means ¢ person substantially dependent on the income of the  employee.

, & &
L\ b grend




B Details of Immovable assets

[Note: Propeities in joint ownership indicating the extent of joint ownership will

have to be indicated]

SI. | Description Self

Spouse name (s) De

pendant- |

Dependant-2

1 No,
(i) | Agricultural Land

- Location (s)

- Survey number(s)

- Extent (Total
measurement)

- Current market value

NI

AL

N L

/V/L /\// &

Non-Agricultural Land
- Location (s)

- Survey number(s)

- Extent (Total
measurement)

- Current market value

(i)

I

NiL

NIL

Nk | Nl

Buildings (Commercial
and residential)

- Location (s)

- Survey number(s)

- Extent (Total
measurement)

- Current market value

(i)

NIL

3 Yiswel
Ng -

113
,r,b{’— 385

- NIt

IN[TE W V75

also

Dependant-3

el 'MAQL

NIL

Houses / Apartments,
ete.

- Location (s)

- Survey numbei(s)

- Extent (Total
measurement)

- Current market value

(iv)

N’L Ll L | WiL

Othe.r (such as
interest in propetty)

v

NI | NIL | ML NIL

NIL

(2) * Igive herein below the details of my liabilities / over dues to public financial institutions and
government dues:- .

[Note : Please give separate details for each item]

Amount outstanding as -

Description Name & address of Bank/

Sl

Financial Institutions(s) / 013 {iiyite iih i sas chsensdi
b, ) : Department (s)
(a): [(i) Loansfrom Banks 1 /Vf L it i A/ f L

(i) Loans from financial institutions

ML |
NIL
ML

{TT}\?S qrET

(iii) Government Dues;
- (a) dues to departments dealing with
government accommodation

= (b) dues to drepé.rf:ﬁents gie.aiing with
supply of water




A L

ST

[ (c) dues to departments dealing with : ‘ -
supply of electricity AL | ANl J
L
(d) dues to departments dealing with
telephones /\/ KL /\ /!r /:

() dues to departments dealing with
mments transport (including
governments transport (including !\/[ fu; Z_

aircraft and helicopters)

(f) Other dues, if any /\//L /‘//L,.«

(b) | (i) Income Tax including surcharge N//

[Also indicate the assessment year /45:5’@5]’75’;’2"}/@ AL 98 ﬁ//L

upto which Income Tax Return filed.
Give also Permanent Account 12 AN N -

Number (PAN)] LHNPP 805F M

(ii) Wealth Tax [Also indicate the
assessment year upto which wealth /\//Z— N//

Tax return filed.]

(iii) Sales Tax [ Only in case of
e ML Nt |

propristary business]

-1 (iv) Pl-opcﬂy’l"ax. N/L ; : MNIL ’

C  Personal Detail

GPFICPFPRANNo. = | PIS i [ ]

S G 5 l @ | (M/F)

Date of Birth , = H 0 ” 0 H ]j [ [5[ (DD/VM/YYYY)
Class/Group Wi G J (A/B/C)

[Befa Lpicldve ME%L@W_I

’

(Full Name e.g. B.A.S. - Bihar Administrative Service,

- Cadre

B.S.S.:- Bihar Semetal iat Service etc. )

Home District = K/Q f/}f/{fk 5 ]

: Ihére’by cieclare that the above details are true to the best of my kn‘olwledge' and _bgl}eﬂ il

Slgnatule

Name of Employee: K/JCN/)‘M PM)/IK
Place: f/f'f/V/? o £ Des;gnanon QFFICE Affgﬂ/-ﬁffﬂf
Date: M dl ,?{ Department BIHAR LEGISLATT 1"(: ,4,5{5'577 A%{)/

- Note: Please sign each page of the der]ara.zon Asset declaration form must be A4 size
white paper with computer typed (siugle side) in prescribed format.



